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Name of State January-May, 2015 January-May, 2014
Karnataka 31 37
Kerala 0 3
Lakshadweep 0 0
Madhya Pradesh 31 14
Maharashtra 56 43
Manipur 0 0
Meghalaya 0 0
Mizoram 0 0
Nagaland 0 0
Odisha 0 2
Puducherry 0 0
Punjab 0 0
Rajasthan 28 27
Sikkim 0 0
Tamil Nadu 2 5
Telangana 5 0
Tripura 0 0
Uttarakhand 0 6
Uttar Pradesh 55 41
West Bengal 13 5
Torar 287 232

Impact of gender sensitization programme in training of police forces

2631. SHRI A U. SINGH DEO:
SHRI RAVI PRAKASH VERMA:

Will the Mimister of HOME AFFAIRS be pleased to state:

{a) whether States have informed Government that introduction of gender
sensitization programmes in training of police forces may not have desired impact

on their attitude towards women;
(b) if so, reasons quoted by States in this regard,

{c) whether States have requested for larger systemic changes particularly in the

education system and introduction of gender education at primary level;
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{d) if so, the response of Government thereto;

{e) the names of States who have agree band not agreed to introduce gender

sensitization programmes in the training module of fresh recruits and
(f) the steps taken by Government in this regard?

THE MINISTER OF STATE IN THE MINISTRY OF HOME AFFAIRS
(SHRI HARIBHAI PARTHIBHAI CHAUDHARY): (a) to (f) Information is being
collected and will be laid on the table of the house.

Migration of Indians for settling abroad

2632, SHRIMATI KANAK LATA SINGH:
SHRI VISHAMBHAR PRASAD NISHAD:

Will the Mimister of HOME AFFAIRS be pleased to state:

{a) whether it is a fact that there is increase in migration of Indians for settling

abroad;
{b) 1if so, the details of migration for the last one decade;

{c) whether such citizens migrating from the country are given dual citizenship

by Govermnment;, and

{d) whether mostly these are rich persons among the persons migrating from
the country, if so, the details thereof?

THE MINISTER OF STATE IN THE MINISTRY OF HOME AFFAIRS
{(SHRI KIREN RIIIIU): {a) and (b) Ministry of Overseas Indian Affairs compiles the
estimated population of Non Resident Indians (INRIs) and Persons of Indian Origin
(PIOs). This was compiled first in May, 2012 and later in January, 2015. According
to these compilations, there were approx. 1,00,37,761 NRIs in May, 2012 whereas
their population in January, 2015 was approx. 1,13,79,746.

{c) There is no provision of dual Citizenship as per the Citizenship Act, 1955
{d) No such data is maintained
Fake degrees of practicing advocates investigated by Delhi Police

2633. SHRI SALIM ANSARI: Will the Minister of HOME AFFAIRS be pleased
to state:

{a) whether it is a fact that according to initial investigations by Delhi Police,
about 2000 practicing advocates registered with Bar Council of Delhi have fake

TOriginal notice of the question was received in Hindi.



